
PHALOUNA 19, 1890 (SAKA I Wrltll:ll AlllwrrJ 46 

(d) .the polic.y of Oovernmcntin. this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) and (b). 
MIs. Burmah Shell had offered to set up 
a rertilizer project in India but have since 
withdrawn their proposal. 

(c) No, Sir. 
(d) Doe, not arise. 
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Puniti,e Measures 10 Check Increasing 
A dullerat Ion 

*386. SHRI SAMAR GUHA; Will 
the Minister of HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT be pleased 
to state; 

(a) whether it is a fact that production 
of spurious drugs aod medicines, aod 
adulteration of rat, oil, baby food and 
various other tinned foods are increaslna 
dangerously; 

(b) the reports of police raids for such 
in~s during 1967·68 from all over the 

country; and 

(c) whether Government propose to 
enforce greater punitive measures alalnst 
such aCls committed on the structure of 
nat ional health? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH): (a) There 
is no evidence to warrant such a conclu-
sion. 

(bl The information is beinl collected 
and will be placed on the Table of the 
Sabha in due course. 

(c) There is no such proposal at 
present. Certain .. mendment. have already 
been made to the Prevention or Food 
Adulteralion Act and Dru,. Act In 1964 
makinl the punitive tDeasures more striDI" 
cnt, . . 




